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commillion so Ihal Ihey can go inlo this 
maUer objectively. 

SHRI HEM BARUA: The hon. Minister 
ha. 1101 replied 10 my question whelher Ihe 
Prime Minisler had said yeslerday that whal 
happened al Rabal would nol have been 
taken place if Ihere had nol been any Irouble 
at Ahmedabad Secondly, I wanted to know 
whelher Ihe Governmenl of Gujarat had 
laken objection to the utterances and state­
ments of Ihe Deputy Minister Shri M. Yunus 
Saleem. 

SHRI Y. B. CHAVAN: As far as the 
Rabat conference is concerned, it is true that 
the Irouble had started Ihere, but the delai 
led information WBS not available at that 
time. 

As far as the Deputy Minister Shri M. 
Yunus Saleem is concerned, I think Ihe 
Chief Minister wrote somelhing about it to 
the Prime Minisler here ... 

SOME HON. MEMBERS: You should 
have dismissed him. 

SHRI Y. B. CHAVAN; I think the 
Depuly Minister was there in his right. 
Where Is tbe question of dismissing him 1 
He wal there in his rillht. 

13.3 bra 

MOTION FOR ADJOURNMENT 

INDlA'S PARTICIPATION IN ISlAMJC' 
CONFERENCE AT RABAT 

Mr. SPEAKER: I have to inform the 
House Ihat I have received notices of a 
number of adjournment motions on various 
subjects, such as Ihe Rabal Summit Con­
rerence, communal riols elc. 

There are a number of motions on Ihe 
Rabal Summit Conference, and Ihe first one 
is in the name of Shri Piloo Mody. 

He may ask for the leave of the House. 

SHRI PILOO MODY (Oodhra): I wish 
to _k the leaft or the Hou.. 10 move my 
adjounIment motlorl. whtch rads .s folio .. : 

The fulure of Ibe Government of 
India's ... 

SHRI RABI RAY (Puri): There is DO 

future for Ihem. 

SHRI PILOO MODY: The fulure i. very 
much linked wilh the failure. 

The motion reads Ihus: 

"The failure of Ihe Government of India's 
foreign policy as is evidenced from Ihe 
happenings al the Islamic Conference al 
Rabal by Government of India needle­
ssly inviting humiliation of India being 
ejected from the Conference in an 
ignominous manner consequent upon the 
Government extracling a lasl-minute 
invitation. " 

MR. SPEAKER; Has the adjournment 
motion read out by Shri Piloo Mody the 
leave of the House 1 

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH): 
We oppose it. 

MR. SPEAKER: Those who are in 
favour of leave being granted may kindly 
rise in their places. There are more Ihan 
50 members supportinB this. Leave is 
granted. When sbould tbil motioD be 
taken up 1 

SOME HON. MEMBERS: 4 O'clock. 

MR. SPEAKER: Yea, it will be taken 
up at 4 O'clock loday. As far al the olher 
DOlices .... COIIccrned, Ibey .... all COftNCI 
by this. 

1J.05 boar 

QUesTION OP PRIVILEGE 

MANHANDl.INO AND AIlIlEST OF 
SHlUMATI TAIl1tESHWARI SINHA. 

MR. SPEAKER: There is. Motion of 
priviteae liWl! notice of '" SbrI Shrt Qaad 


